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 थी  झार०  एन०  राकेश  (चैल)

 मंगल  वंश के  भ्रान्ति  बादशाह  .  .

 MR.  SPEAKER:  This  is  not  the
 time.  राकेश  जी  श्राप  क्या  करते  हैं  ?  श्राप

 तो.  बड़े  सज्जन

 कोई  एडजोनंमेंट  मोशन  नहीं  होता  है  ।

 झाप  इसका  377  दीजिए  ।

 SHRI  ANANDA  GOPAL  ऋ0-

 KHOPODHYAY  (Asansol):  On
 30th,  there  has  been  unprovoked
 firing  on  the  rally  in  ....(Interrup-
 tions) *  *

 1.  SPEAKER:  1८  canot  be  dis-
 cussed  here.  Now,  Papers  to  be

 Laid,  .हमें

 Se  8  Shankaranand

 (Interruptions)

 “12.10  hrs.

 PAPERS  LAID  ON  THE  TABLE

 Drucs  a0  CosMETICS  (AMENDMENT)
 ह: 0०1४) -- ि  1981

 THE  MINISTER  0r  HEALTH
 AND  FAMILY  WELFARE  (ऊ
 8.  SHANKARANAND):  I  beg  to  lay
 on  the  Table  a  copy  of  the  Drugs  and
 के  (Amendment)  Rules,  1981

 (Hindi  and  English  versions)  publi-
 shed  in  Notification  No.  G.S.R.  27(E)
 in  Gazette  of  India  dated  the  17th
 January,  1981, ,  xde  section  38  of
 the  Drugs  and  Cosmetics  Act,  1940,

 ह811.
 to  Library.  See  2०.  1

 /81).

 **Not  record
 -
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 APRIL 2,  1981

 झ्ञादमी  हैं  इस  पर,
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 ANNUAL  AccouNTs  0  [  2a-
 PORT  CORPORATION,  NEW  धम,  ऋ0
 1979-80  AND  REVIEW  ae,  9ea
 Moror  VEHICLES  (lst  AND  20)  ऋ
 कैसा.55,  1979  AND  STATEMENT  FOR:
 delay,

 DELAY

 THE  MINISTER  OF  SHIPPINGਂ
 AND  TRANSPORT  (SHRI  VEERE-
 NDRA  PATIL):  On  behalf  of  my
 colleague,  ।  ree  to  lay  on  the:
 Table  :-

 (1)  (1)  A  copy  of  the  Annual
 Accounts  (मत  7ad  English  ver-
 sions)  of  the  Delhi  Transport  Cor-
 poration,  New  Delhi,  for  the  year-
 1979-80  together  with  Audit  meo८
 thereon,  under  sub-section  (4)  of
 section  33  og  the  Road  Transport
 Corporations  Act,  1950.

 (ii)  ।  copy  of  the  Review:
 (Hindi  and  English  versions)  ४
 the  Government  on  the  Accounts.
 [Placeq  in  Library.  See  No.  LT-
 2263/81].  द

 (2)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English:
 versions)  under  sub-section  (4)  of.
 section  138  of  the  Motor  Vehicles.
 Act,  1939:—

 (i)  The  Delhi  Motor  Vehicles.
 (First  Amendment)  Rules,  1979,
 published  in  Notification  70.
 SECE,  3(45)  /74-Tpt/13726  in
 Delhi  Gazette  dated  the  5th  Nov-
 ember,  1979.

 (ii)  The  Delhi  Motor  Vehicles
 (Second  Amendment)  Rules,  1979,
 published  in  Notification  x०
 SECE.  38(93)/79-Tpt./14232  in
 Delhi  Gazette  dated  the  14thi
 November,  1979.

 (3)  A  statement  (Hindi  and  8e
 lish  versions)  showing.  reasOng  for
 delay  in  laying  the  above  md.

 cations,  [Placed  in  Library.  ,  S८6
 No.  t-  है1 1.»


